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LOK SABHA
Friday, 17th September, 1954

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
THBFTS ON NORTHERN RAILWAYS

*1044. Shri D, C. Sharma: will
the Minister of Railways be pleased
to state:

(a) the number of cases of theft

and pilferage from goods trains on
Northern Railways detected during
1952 and 1953;

(b) what stations are the
affected in this respect; and

(c) the special steps taken to check
these incidents?

The Pirliamentary Secretary to the
Minister of Railways and Transport

worst

(Shri Shahnawaz Khan): (a) 103 in
1952 and 137 in 1953.
(b) Stations on the Mogalsarai-

Allahabad, Kanpur-Tundla, Raebareil-
ly-Lucknow, and Bareilly-Moradabad
sections are the worst affected.

(c) A statement showing tke steps
taken to check these incidents is placed
on the Table of the House. [See Ap-
pendix VI, annexure No. 49.]

Shri D. C. Sharma: May I know, Sir,
why there has been so much increase
of theft in spite of the fact that great
precautions have been taken, which
are detailed in items 1 to 6 of the state-
ment?

Shri Shahnawag Khan: There was a
slight increase in 1953 over the year

389 L.S.D.

1952. But I am very glad to inform
the hon. Member that there has been
considerable decrease in the year 1954.

Shri D. C. Sharma: May I know, Sir,
how the Watch and Ward Department
works in liaison with the Police?

Shri Shahnawaz Khan: The Watch
and Ward Department is now being
reorganised, An officer of the rank of
Inspector-General has been appointed.
The duties of the Watch and Ward are
to safeguard the railway property ¢n
the railway premises; also, they escort
certain goods trains, They have no
direct link with the provincial police

Shri D. C. Sharma: Will the hon,
Parliamentary Secretary correct the
false impression that is prevailing in
some quarters that there is some kind
of a collusion between the railway-
men and the criminals so far as the
committing of thefts and acts of pilfer-
age are concerned?

Shri Shahnawaz Khan: Although 1
cannot entirely deny the fact that
there is collusion between the railway
employees and these thieves, I would
like to point out that it is very much
exaggerated. Two or three cases might
have come to our notice and we have
taken suitable action, but I may in-
form hon, Members that this is very
much over-exaggerated.

INDO-U.S. AIR AGRBEMENT

*1046, Shri 8. N. Das: Will the
Minister of Communications be
pleased to state what progress, if
any, has been made in the matter of
concluding a fresh  Air Agreement
between India and the United
States of America?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): Negotiations
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for a fresh Air Agreement between
India and the U.S.A. have not yet start-

ed.

Shri S. N. Das: May I know, Sir,
when the existing agreement is to
terminate and if so, whether there is
any possibility of a fresh agreement
being concluded before that date?

Shri Raj Bahadur: One year’s notice
of termination of the agreement was
served on the USA on the 14th January
1954, and it is due to expire on the
14th of January next year.

Shri S, N. Das: May I know, Sir,
whether there have been occasions
when the United States airlines have
made inroads into the legitimate
spheres of our lines, and if so, what
steps have been taken by Government
to prevent them?

Shri Raj Bahadur: That furnishes
one of the justifications for our serving
this notice on them.

Shri S. N. Das: May I know what
were the points of difference when
some consultation under this agree-
ment was made previously?

Shri Raj Bahadur: The agreement
with the United States was of the
Bermuda type, which means that they
could determine their own capacity
and frequency of air services. We
wanted that it should be on the pre-
determination basis—fixing capacity
and frequency of flights, They were
not agreeable to that. That affected
us prejudicially so far as our third and
fourth freedom traffic with other
countries was concerned. On that
point the negotiations broke down.

WAGON SHORTAGB

*1047. Shri Gidwani: Will the
Minister of Rallways be pleased to
state:

(a) whether the Bombay State
Fruit and Vegetable Market Com-
mittee at Ahmedabad have re-
presented to  Government that
agricultural products worth lakhs
of rupees would be ruined for lack of

17 SEPTEMBER 1954

Oral Answers 1234

proper transport facilities if wagons
were not provided to various centres
in Gujarat; and

(b) it so, whether any action has
been taken by Government in the
matter?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) Yes.

(b) The matter was referred to the
Western Railway Administration who
reported that wagon supply for move-
ment of agricultural products from
stations in Gujarat has been generally
adequate so far during the year 1954.
A detailed reply was also given on 13th
August 1954 to the Chairman of the
Bombay State Fruit and Vegetable
Market Committee, Ahmedabad.

Shri Gldwani: Is it a fact that we
have not sufficient number of wagons
for our needs in the country?

Shri Shahnawaz Khan: ] believe that
is not a secret.

Shri Gidwani: Is it a fact that we
have more of locomotives and engines

" lying unused because of want of suffi-

cient wagons?

Sbri Shahnawaz Khan: The hon.
Member knows very well that we ara
producing 10,000 wagons annually and
we hope that in the course of the next
three or four years, this wagon short-
age will be a thing of the past.

EXPLORATORY TUBE-WELLS IN BOMBAY

*1048. Shri Dabhi: Will the Minis-
ter of Food and Agriculture be
pleased to state:

(a) whether the Central Com-
mittee appointed for the selection of
places for the boring of exploratory
tube-wells in different States has sub-
mitted its report or made its re-
commendations; and

(b) if so, which are the places in
Bombay State selected for the pur-
pose?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) The Committee
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has so far made recommendations in
respect of Narbada Valley in Madhya
Pradesh and Bhopal, Tapti Valley in
Bombay and Purna Basin in Madhya
Pradesh,

(b) Sites provisionally selected by
the Committee in Tapti Valley
(Bombay) are Raver, Savda, Yaval,
Adavad, Savalda, Torkhed, Toloda,
Jhiriwada, Sankheda and Jalgaon

(Mamurabad).

Shri Dabhi: May 1 know whether
there are places still to be selected?

Shri Kidwai: These are the places
that have been selected.

Shri Dabhi; May I know who bears
the cost of these exploratory tube-

wells?

. Shri Kidwal: It is part of the pro-
gramme according to the agreement
under the technical aid scheme. Part
of it is met by the Government of

India.

Shri Dabhi: When will the work of
boring tube-wells begin?

Shri Kidwai: I hope it will begin in
November.

Shrimati Renu Chakravartty: May 1
know if this Central Committee has
selected soil strata of different quali-
ties for exploratory tube-wells, and it
so, what are the various categories of
the soil strata so examined?

Shri Kidwai: If the hon Member so
desires, I can send her the report of
the soil strata examination, But that
was done long ago and this committee
is reviewing it at different places.

Shri Thimmaiah: May U know whe-
ther these tube-wells are to be sunk
by Government themselves or the sink-
ing is entrusted to private concerns?

Shri Kidwai: The tube-wells are to
be sunk by the Government themselves,
They are setting up an organisation to
undertake this work.
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TOURIST- TRAFFIC

*1049. Dr. Ram Subhag Singh: Will
the Minister of Transport be pleased
to state:

(a) whether Government propose
to draw up a co-ordinated scheme for
the development of tourist trafic in
India; and

(b) if so, whether Government pro-
pose to include it in the Five Year
Plan?

The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) and
(b). Yes. The State Governments
have been requested to make a detail-
ed study of the tourist centres in their
regions and to indicate to the Central
Government the improvements that
are required to be effected in the near
future. On receipt of the recommenda-
tions of the State Governments the
position will be examined, and a co-
ordinated scheme evolved for the
Second Five Year Plan,

Dr. Ram Subhag Singh: By what
time do Government expect to receive
information from the Stale Govern-
ments? In formulating the develop-
ment plans of tourist trade, will care
be taken to ma ntain the tradition of
the centres of tourism?

Shri Alagesan: Sir, we nave addres-
sed the State Governments in April
and we hope to have their replies. We
propose to have the scheme evolved
well in time for inclusion in the Second
Five Year Plan. The latter question I
was not very well able to understand
Evidently he wants that the standards
that have 'been maintained so far in
our offices should be maintained. 1
think that will be done.

Dr. Ram Subhag Singh: Recently it
has come to our notice that tourists
visit the Jain and Hindu temples at
Ellora with shoes on. May I know
whether the State Governments have
been asked to send their recommenda-
tions to maintain the traditions of
these places?

Mr. Speaker: Order, order. I think

he is going beyond the proper jurisdic-
tion of the Ministry. Monuments are
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the charge of the Archaeological Depart-
ment. It is for them to take action.

Shri A. M, Thomas: Is it a fact that
regional officers have been appointed
in certain States and if so, why Travan-
core-Cochin, one of the beauty spots
in India, has been omitted?

Shri Alagesan: The regional officers
are not for the various States. We are
having our tourist offices and the
regional tourist officers are working in
the large cities of Bombay, Calcutta,
Madras and Delhi. We have also open-
ed additional tourist offices in places
like Agra and Banaras. We propose
to open offices in places like Jaipur
Darjeeling and Ootacamund. We
recently opened an office :n Bangalore
also.

INDIAN SHIPPING COMPANIES

*1050. Shri Jhulan Sinha: Will the
Minister of Transport be pleased to
state whether it is a fact that the
Indian Shipping companies have been
slowly and steadily raising their
treight charges?

“The Deputy Minister of Railways and
Transport (Shri Alagesan): No, Sir.

Shri Jhulan Sinha: May I know the
rate of freight per +on per 100 miles
during the last three years to be able
to find out whether there has been
an actual rise or not?

Shri Alagesan: I may not be able to
give lhe details, bui I can give a
general information. A general re-
duction of 10 per cent. was
effected in May, 1950 and again the
cut was restored in January, 1951. The
rates were increased by 15 per cent.
from May, 1951, that s, more than
three years back. From that date there
has been no increase, but there have
been some reductions.

Shri Jhulan Sinha: May I know if
this increase of 15 per cent. has in any
way prejudicially affected the develop-
ment of Indian shipping industry?

‘Shri Alagesan: No such thing has
come to our knowledge. When any
hardship as regards these freighis is
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felt, the trade is free to raise it. Real-
ly, the Director-General, Shipping, has,
on one or two occasions in the past,
gone into the matter and solved the
question to the satisfaction of both
parties,

. THE INDIAN AIRLINEs CORPORATION

+*1051. Shri Krishnacharya Joshi:
Will the Minister of Communications
be pleased to state:

(a) whether the Technical, the
Financial and the Service Committees
appointed by the Indian Airlines Cor-
poration have submitted their reports;

(b) if so, what are their main re-

commendations; and

(c) whether Government have
taken any decisions thereon?

The Deputy Minister of Communij-
cations (Shri Raj Bahadur): (a) to (c).
The Services Committee has submitted
its report to the Corporation. Copies
of this report are available in the
Library. It is for the Indian Airlines
Corporation to examine the recom-
mendations made in this report and
they are doing so.

The Technical and the Finance Com-
mittees have submitted interim reports
to the Corporation. The recommenda-
tions made in theses reports and the
action taken on them by the Corpora-
tion are¢ summarised in the statement
which I lay on the Tuble. [See Appen-
dix VI, annexure No. 50.]

With the setting up of the Central
Office of the Corporation, the work of
these two Committees has been taken
over by the departmental heads and
the Commitiees have been dissolved by
the Corporation.

Shri Krishnacharya Joshi: May I
know what is the technical advantage
and economy in abolishing Hyderabad
as a main operational base?

Shri Raj Bahadur: As a matter of
fact we have to depend on the advice
given to us by technical experts. They °
take into account the principal places
from which the traffic emanates,
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the convenience of maintaining engine-
ering basis and other things.

Shri Krishnacharya Joshi: May I
know whether an assurance was given
that after the integration the services
then in operation would be continued,
and if so, why in spite of this, some of
the offices have been discontinued?

Shri Raj Bahadur: There has been
no retrenchment as such.

Shrimati Renu Chakravartty: May 1
know if the Services Committee's re-
port recommends a big drop in the
scale of pay of radio operators, and if
so, what is the position?

Shri Raj Bahadur: The Services
Committee which has on it an
experienced High Court Judge, took
-into account the scales of salaries for
pilots in various airlines which
integrated into the Corporation, and
they have tried to evolve a formula
which may be acceptable to all and
which may give justice to all grades
and sections of pilots. That is where
we stand.

MURMAGOA-POONA RAILWAY ACCIDENT

*1052. Sardar A, 8. Saigal: Will
the Minister of Rallways be pleased
to state:

(a) whether it is a fact that in the
Murmagoa-Poona through Bogey
attached to the Murmagoa-Londa
Passenger Train, one passenger was
killed and five others were seriously
injured due to the falling of a boulder
on the carriage;

(b) how this occurred; and

(¢) whether proper
were not taken?

precautions

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) and (b).
At about 19°50 hours on 19th June 1954
while No. 982 Dn. passenger was pas-
sing through a cutting between Dudh
Sagar and Caranzol stations on the
Murmagoa-Londa Metre Gauge Section
of the Southern Railway, a boulder
fell from the cutting on the roof of the
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Murmagoa-Poona through coach on the
train and plercing through the
roof, fell into the compartment. Five
persons were seriously injured, of
whom one died in the hospital, Four
other persons received minor injuries.

(c) The tunnels and cuttings are
regularly inspected by the Engineering
Staff and necessary precautions are al-
ways taken.

¥y To TWo WEITHW : qi3 (U
ghatraator e st ae @ g ¢ At
P ug gEEiEe B g T 2

Rt g & ;o\ Pw A A qgd o

e 7w Treiwe 71 @w Tt 9 W Pw
TS Tgy e w3 v A @ et W

@ o, ot wx a1 7@ R ot T
TF TR AEEE T T |

LOCOMOTIVES FOR INDIA

#1053, Sardar Hukam Singh: Will
the Minister of Railways be pleased
to state:

(a) the number of locomotives that
are required to meet India’s.
immediate needs;

(b) the number of locomotives that:
India would require annually for a.
proper functioning of railways; and

(¢) when Government hope to be-
in a position to meet all our demands
locaily?

The Deputy Minister of Railways and'
Transport (Shri Alagesan): (a) It is
estimated that about 9,200 locomotives
in good serviceable condition are
required to meet the immediate re-
quirements of Indian Railways. Of
this number, about 8400 are at present
available in service.

(b) Including replacements and the
additions required to cope with ex-
pected traffic increases, it is estimated
that an average of about 450 new loco-
motives would be needed annually for
the proper functioning of Indian Rail-
ways.

(¢) This will depend upon the pace:
at which demands increase.
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Sardar Hukam Singh: How do the
prices of locomotives of similar specifl-
cations imported and of indigenous
production compare with each other?

Shri Alagesan: As far as prices are
concerned, the particulars have been
given several times on the floor of this
House. The broad gauge locomotives
that we are importing from Japan cost
Rs. 525 lakhs and those from Germany,
Austria, Italy and North America cost
‘Rs. 55 lakhs. Our prices are a little
more because we have not yet reached
the target of production in Chittaran-
Jan, it may be about Rs. 6 lakhs.

Sardar Hukam Singh: May I know
whether we have been able to assess
the durability and service-utility of our
engines during this short period, and
il so, how do they compare with the
durability and service-utility of import-
ed locomotives?

Shri Alagesan: In fact, these imports
are made according to our specifica-
tions. These specifications have been
evolved in India and the foreign manu-
facturers are asked to make these
locomotives to our specifications, These
engines have been found to be very
very satisfactory.

(GANGA BRIDGE AT MOKRAMEH

*1054. Pandit D. N. Tiwary: Will
the Minister of Railways be pleased
to state:

{a) whether it is a fact that the
majority of works being done at

rosent for  NMoxameh-ghat  bridge
arc being executed departmentally;

(b) if so, whether it is cheaper than
getting it done on contract basis; and

(¢) whether it is a fact that the
works for which tenders were called
for and received have not been let out
and are being done departmentally?

The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) No,
Sir.

17 SEPTEMBER 1954

Oral Ansuers 1242

(b) and (c). Do not arise.

Pandit D. N. Tiwary: May I know
whether in 1952-53 no work was done
departmentally there?

t

.Snrl Alagesan: Departmentally also
some works are being done and some
works for which tenders are invited
are also entrusted to contractors; it is
both ways.

Pandit D, N, Tiwary: May I know
the percentdge of the works done de-
partmentally and the percentage of
works done through contractors?

Shri Alagesan: I may not be able to

~

give the percentage but I may say that -

it has been decided to carry out earth
works and closure bund departmental-
ly.

Pandit D. N. Tiwary: May I know
whether it is cheaper to do work by
contract or whether Government saves

some money by doing work depart-
mentally?

Shri Alagesan: It cannot be said one

way or the other. It depends on each
case.

Shri Bhagwat Jha Azad: When this
scheme was to be taken up at
Mokameh-Ghat materials worth a
crore of rupees were taken there. May
I know whether it is a fact that these
railway materials worth a crore of
rupees have rotted at the site of this
bridge?

Shri Alagesan: I could not quite fol-
low the question.

Mr, Speaker: Whether it is a fact
that railway materials are rotting at
the site of the work on account of ex-
posure to sun and rains?

Shri Alagesan: It cannot be, Sir. I
think we have incurred an expenditure
of Rs. 75 lakhs. We have asked for
stores to be collected; they have been
brought there and I do not think the
stores rot.



1243 Oral Answers

AIR SERVICES

*1055. Shrimati Tarkeshwarl Sinha:
Will the Minister of Communications
be pleased to state:

(a) whether it is proposed to re-
place the ‘Viking aircraft’ by ‘Sky-
masters’ on the Bombay-Calcutta
service; and

(b) if so, the additional cost in-
volved in the replacement?

The Deputy Minister of Communi-
cations (Shrii Raj Bahadur): (a) The
Viking aircraft which were operating
on the Bombay-Calcutta service were
replaced by Skymasters with effect
from the 31st July 1954,

(b) The extra operating cost will be
Rs. 500 per hour.

Shrimati Tarkeshwari Sinha: May I
know where the Viking aircraft that
we so released to which route they
have been diverted?

Shri Raj Bahadur: They should have
been taken on the Delhi-Karachi;
Delhi-Calcutta and other routes.

Shrimati Tarkeshwari Sinha: May I
know if the Dakotas that were operat-
ing on those routes will still be main-
tained?

Shri Raj Bahadur: Of course, they
will be maintained and they are main-
tained.

Shrimati Tarkeshwari Sinha: May I
know whether one of the Skymasters
has been requisitioned by the Govern-
ment. of India for service in Indo-
China and for how long has that been
taken by the Government?

Shri Raj Bahadur: I cannol give the -

number of such flights performed but
these Skymasters are open to non-
scheduled flights.

LABOUR IN CEMENT INDUSTRY

*1057. Shri H. N. Mukerjee: Will
the Minister of Labour be pleased to
state:

(a) whether it is a fact that the
contract labour system still prevails
in the cement industry;
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(b) if so, whether any steps have
been taken to abolish it; and

(c) what is the wage structure in
the Cement industry?

The Minister of Labour (Shri K. K,
Desai): (a) Yes, to some extent; parti-
cularly in the case of quarry, loading
and unloading labour,

(b) The matter was discussed at the
second session of the Industrial Com-
mittee on Cement held on the 24th
and 25th March 1954. An unanimous
agreement was reached that contract
labour shoul@ be abolished by the 30th
June 1956 in the Cement industry in
any occupation connected with the
manufacturing process including quarry
operations. The agreement required
setting up of a sub-Committee to
study the difficulties involved in the
abolition of contract labour in the
case of loading and unloading opera-
tions and to work out the piece-rate
system applicable to labour employed
on contract work. The sub-Committee
is being set up.

(c) Standardisation Boards are be-
ing set by the States concerned to
standardise the wages in the cement
industry.

Shri H., N. Mukerjee;: By what time
does Government expect to fully give
effect to the recommendations of the
tripartite committee regarding aboli-
tion of the contract system?

Shri K. K. Desai: As I have already
stated in my answer, it is to be abolish-
ed by June 1956.

Shri T. B. Vittal Rao: May I know
the reasons for the delay in setting up
a sub-committee because it is already
five months since a decision was taken
at the Industrial Committee for the
cement industry?

Shri K. K. Desai: Be-ause we have
got to consult the interests Joncerned.
Two representations were received
from the employers and the employed
and they are being considered.
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EMPLOYMENT EXCHANGES

*1058. Shri S. C. Singhal: Will the
Minister of Labour be pleased to
lay a statement on the Table of the
House showing:

(a) the number of persons register-
ed every month with the Employ-
ment Exchanges from the 1st April
to 31st July, 1954;

(b) the number of persons register-
ed with Employment Exchanges
during the corresponding months of
1953; and

(c) the number of persons who
were provided with employment by
the Employment Exchanges during
the above periods?

The Minister of Labour (Shri K. K,
Desai): (a) to (c¢). A statement is
placed on the Table of the House.
[See Appendix VI, annexure No. 51.]

Shri S. C. Singhal: In the statement
it is given that for the year 1953 from
April to July, the number of registra-
tions was flve lakhs nearly and the
number of placements effected was
63,000, For the year 1954, from April
to July, the number of registrations
was 5,26,000 and the number of place-
ments effected was 37,000. In this
way unemployment is increasing very
rapidly. May I know from the Minister
whether there is any scope to create
more opportunities for employment?

Shri K. K. Dcsai: The Planning
Commission has looked into this ques-
tion. In the next Five Year Plan op-
portunities for employment will be
created by decentralisation of indus-
trial production in this country to the
extent practicable in the context of
our country.

Shri S. C. Singhal: What are the
plans at present?

Shri K. K, Desal: At present, when-
ever the registration is made and
whenever placements are possible the
exchange is helping them to get the
placements without any loss of time.
That is all that can be done just at
the present.
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Shri S. C. Singhal: What are the
steps which an exchange is expected to
take on receipt of an application?

Shri K. K. Desai: There is no ques-
tion of any application. When a
labourer gets himself registered in the
labour exchange, if there is any place-
ment, the labour exchange informs
the applicant that a particular place
is available and he will be sent there.

LANDLESS LABOURERS

*1059. Shri Bibhuti Mishra: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that
Government have asked the State
Government to submit concrete
schemes for giving lands to landless
labourers; and

(b) if so, the names of the States
who have submitted their schemes?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) Yes.

(b) Uttar Pradesh,
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Mr. Speaker: Order, order. Dr. Ram
Subhag Singh.
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Shri K. K. Basu: May I know when
the State Governments were asked to
submit schemes on this problem, and
why excepting Uttar Pradesh, no other
States have submitted any scheme?

Shri Kidwai: I think I have already
answered this question.

Mr, Speaker: He wants to know why
no other State except U.P. has submit-
ted any scheme. .

Shri Kidwai: Bzscause no other State
has eithor got lands or other States do
not perhaps think this to be the pres-
sing question there.

UNAUTHORISED WIRELESS - TRANSMITTERS

*1060. Shri Nageshwar Prasad
Sinha: Will the Minister of Communi-
cations be pleased to state:

(a) whether it is a fact that wun-
authorised wireless transmitters have
been recently recovered from a gang
of speculators, engaged in transmit-
ting market rates to other towns;

(b) if so, what are the details; and
(c) how many arrests have been
made so far?

The Depuly Minister of Commuui-
cations (Shri Raj Bahadur): (a) to (c).
Information so far received covers
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only a few of the States. Full informa-
tion is, therefore, not readily available.
A statement showing detailed informa-
tion will be laid on the Table of the
House in due course,

Shri Nageshwar Prasad Sinha: May
I enquire whether these transmitters
are not being used for the purpose of
espionage?

Shri Raj Bahadur: As I stated, full
information has not been collected; so
far as the State of Delhi is concerned,
on a previous occasion I have furnish-
ed some information to the House and
that is at the disposal of the House.
From the other Statcs of Assam, Coorg,
Hyderabad, Madkya Bharat and
Saurashtra—we have received informa-
tion that no such transmitters have
been seized. The question whether
they are used for espionage purposes.
or not should be addressed to the
Ministry of Home Affairs.

STOREBS PURCHASE PoLicy

*1062. Shri Bahadur Singh: Will the
Minister of Food and Agriculture be
pleased to state what action Govern-
ment have taken against the officials
responsible for the heavy losses which
have resulted from the imprudent
policy in the matter of purchase of
tractors, stores and surplus spare-parts.
as reported by the Estimates Com-
mittee in their Seventh Report?

The Minister of Food and Agricui-
ture (Shri Kidwai): The 7th Report of
the Estimates Committee on the work-
ing of the Central Tractor Organisation
has beecn examined in detail by the
Central Tractor Organisation and a
senior officer in the Secretariat. They
have made certain proposals, which are:
at present under the consideration of
Government. It is expected that final
decisions will be taken in the course
of the next few weeks. It is proposed
to place on the Table of the House a
detailed statement of the action taken
or proposed to be taken.

Shri Bahadur Singh: May I know
whether purchases by placing ad hoc
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indents have been discontinued or any
long-term policy of purchases has been
evolved?

Shri Kidwai: I
question,

Mr. Speaker: He wants to know whe-
ther any long-term policy of purchase
has been evolved.

did not follow the

Shri Kidwai: We purchase whatever
we require immediately. As the re-
clamation work has now diminished,
perhaps we will not require many new
purchases.

Shri Bahadur Singh: What is the
value of service spare parts, equipment
stores and other accessories lying with
the Government at present?

Shi Kidwai: Obviously, I  will
require notice of this question.

Shri T. N, Singh: May I know whe-
ther it is a fact that the Chairman of
the C.T.O. himself went abroad to
make purchases and heavy purchases
were made which were later on found
to be surplus?

Shri Kidwai: I think the hon. Mem-
her knows what took place before the
Estimates Committee, and we have all
read the report of the Estimates Com-
mittee.
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The Mimister of Health (Rajkumari

Amrit Kaur): (a) and (b), The in-
formation is being collected and will be
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laid on the Table of the House in due
course.
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Shrimati A. Kale: May I know whe-
ther these plans include schemes for
family planning, and if so, how much
money has been set apart for this pur-
pose?

Rajkumari Amrit Kaur: I have
answered that question several times
before. Rs. 65 lakhs have been set
aside for this purpose.

MANURIAL EXPERIMENTS ON PADDY

*1064. Shri B. K, Das: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the names of the States and the
number of centres in which the
manurial experiments on paddy under
the Indian Council of  Agricultural
Research scheme have been carried
on;

(b) the results obtained from these
experiments; and

(c) whether these results have
been taken advantage of by the
different States by their actual
application in the fields?

The Minister of Food and Agricul-
ture (Shrl Kidwal): (a) to (c¢). A
brief note is laid on the Table of the
House. [See Appendix VI, annexure
No. 52.]

Shri B, K. Das: May I know the
duration of the scheme?

Shri Kidwal: It depends upon the
satisfactory nature of the results.
Initially the schemes are sanctioned
for a period of six months or one year,
at the time they are required, and they
are extended, if they progress well,
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Shri B. K, Das: It is stated in the
note supplied that the results achieved
up to 1950 have been included in the
Council’s Bulletin No. 38. May I know
whether any new lines of research or
experiments have been taken on hand
since 19507

Shri Kidwai: I have not got the re-
port before me, but I hope so.

Shri B. K. Das: From the report of
the Indian Council of Agricultural Re-
search for the year 1951-52, it appears
that the same manures and fertilizers
have given different results in these
three parts of West Bengal, namely,
Chinsura, Bankura and Suri. May I
know whether this is due to the dif-
ferent soil conditions, and if so, whe-
ther the different soils of these parts
have been examined, in order that the
cultivators may obtain better results?

Shri Kidwai: That is obviously the
result of the experiment. If the same
manure gives different results, it is
duc to the difference in the soil con-
ditions. .

SALE OF POSTAL ARTICLES

*1067. Th. Lakshman Singh Charak:
Will the Minister of Communications
be pleased to state the sale proceeds
from the post cards, envelopes and
stamps during 1952-53 and 1953-54?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur):

Rs. 22,15,14,061

Twenty two
crores fifteen
lakhs fourteen
thousand and
sixty one only),

1953-54 : (upto Rs, 23,51,65,119 (Ru
o ,Twenty tEree

1952-53 : (Rupees

! ,g:ySupi crores fifty one
plemen ony
Accounts) lakhs sixty five
thousand one
hundred and

nineteen only).

Th. Lakshman Singh Charak: May
1 know how these amounts compare
with the sale proceeds in the pre-Parti-
tion days?
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Shri Raj Bahadur: I will not be able
to give the pre-Partition figures. So
far as the figures for the post-Parti-
tion period are concerned, they range
as follows:

Rs. crores
1948-49 17-42 ”»
1949-50 19°24 »
1950-51 20-68 s
1951-52 21-33 2
1952-53 2215 »
1953-54 23,51,65,119.

Th., Lakshman Singh Charak: Out
of these Rs. 23 crores, how much dJdvo
Government earn on the express deli-
very service?

Shri Raj Bahadur: I cannot say that,
because I have not got the figures in
regard to the revenues from express
delivery postage separately.

Shri Dabhi: May I know the profit
or loss per article, with regard to each
of these categories of articles?

Shri Raj Bahadur: That is a very
difficult  question, because I  shall
have to give information for each and
every kind of postal item. On post-
cards, the cost, as- we know, is 13‘1
pies or something like that, while the
price of the postcard is 9 pies. So
there is a loss of about 4'1 pies. We
are losing heavily on the newspapers,
we are losing heavily also on register-
ed articles, and we are losing heavily
also on money orders and so on.

Shri Jangde: What are .~ total gale
proceeds in respect of service stamps,
during the year 1953-54?

Shri Raj Bahadur: Rs. 3,84,17,314.

TREATED AND REINPORCED TIMBER

*1068. Dr. Satyawadi: Will the Minis-
ter of Food and Agriculture be pleased
to state:

(a) the result of the research in the
“treated and reinforced timber” going
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on in the Forest Research Institute,
Dehra Dun; and

(b) what is their cost?

The Miniter of Food and Agricul-
ture (Shri Kidwai): (a) Some of the
experiments on impregnation of wood
with  synthetic resins, lamination,
compregnation etc. have been success-
ful. The results so far obtained have
been published in the Indian Forest
Bulletin No. 168 entitled ‘“Wood Pre-
servation in India”, which is available
in the Lok Sabha Library.

(b) The cost of preservative treat-
ment varies between Rs. 3/6/- and
Rs. 5/8/- per cu, ft. depending on the
type of timber and other factors.
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CO-OPERATIVE PROBLEMS

*107t. Shri C. R. Chowdary: Will
the M¢nister of Food and Agriculture

be pleused to state:

(a) whether a separate unit has
been set up in the Ministry for dealing
with Co-operative Problems of all-
India importance; and

(b) if so, what are the problems
that will be entrusted to this unit?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) One small uni:
is L2ing set up in the Minisiry to at-

tend to Co-operative Problemg of All-
Ind.a importance.

(b) The problems relate to central
co-ordination, guidance and financial
and technical assistance to the Co-
operative Movement in the country.

Shri C. R. Chowdary: May I.know
whether any directive has been fssued
to the States to set up like units at

the State level?
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Shri Kidwai: Every Stale has got a
Co-operative Department. It was lack-
ing only in the Centre, and it is being
constituted now.

Shrimati Tarkeshwari Sinha: May I
know whether the question of the
establishment of a rural co-operative
marketing corporation will also be
taken up by this Department, in view
of the recommendation of the Reserve
Bank of India?

Sbri Kidwai; It can do something,
after it has come into existence. It is
yet to come into existence.

CO-OPERATIVE ORGANISATIONS

*1072. Shri Gadilingana Gowd: Will
the Minister of Food and Agriculture
be pleased to refer to the reply given
to a supplementary question arising out
of the reply given to starred question
No. 1111 asked on the 17th March, 1954
and state whether any report has been
received from the Andhra Govern-
ment regarding the utilisation of ser-
vices of co-operative organisations to

" implement various Schemes contained

in the Five Year Plan?

The Minister of Food and Agricul-
ture (Shri Kidwal): Yes, Sir.

Shri Gadilingana Gowd: May I know
whether the reports from the various
States will be placed on the Table of
the House?

Shri Kidwai: 1 wil certainly place
them on the Table of the House,

Shri Gadilingana Gowd: From the
evaluation report of the Planning Com-
mission, I find that in the Andhra
State, the Co-operative Department is
not cooperating with the community
project officers in implementing the
schemes for co-operative societies......

Mr. Spcaker: Order, order. That is

not a question.

Shri Gadilingana Gowd: How is this
Government going to implement its
schemes under the Five Year Plan?
That is the information I want. How
are they going to implement their
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schemes in the States, if the latter do
not co-operate?

Sh}'l Kidwai: I think the Constitution
pProvides the method by which State

Governments can be forced to co-
operate, if the subject is important
enough.

Shrimati Tarkeshwari Sinha: May I
know whether Government propose to
open some centres in the country for
training these co-operative personnel?

Shri Kldwai: But the training centres
are always opened in the States.

Sardar A. S. Saiga): On an all-India
basis?
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The Minister of Labour (Shri K. K.
Desai): Under the Employees’ State
Insurance Act, 1948, the Central Gov-
ernment are responsible for meeting
two-thirds of the administrative ex-
penses of the scheme during the first
five years. The State Governments
and the Employees’ State Insurance
Corporation share the cost of providing
medical benefits to insured workers in
an agreed ratio, which is at present
1-3.

Rt owo gwo frddt : A @@ s
g & P% Pewr e oot #F onftew
@ @ 3 o= Yo P e wiet
R ¥

Shri K. K. Desai: The scheme has
been applied to Delhi, Kanpur and
seven industrial centres in Punjab,
covering 178,932 npersons in Delhi,
1,47,086 persons in Kanpur and 58,117
in Punja‘b.
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Shri K. K. Desai: I require notice.

Shri K. K. Basu: May I know why
this scheme has not been applied to
other industrial centres in the coun-
try?

Shri K. K. Desai: 1 think the hon.
Member knows that the scheme has to
be inaugurated in co-operation with
the State Governments. Certain pre-
liminaries have to be «one through
with the State Governments and early
in 1955 the scheme will be introduced
in Bengal and probably on the 6th
October, 1954 the scheme will be in-
troduced in Greater Bombay, which
will cover nearly 60 per cent. of the
emplcyees covered by the scheme.

Shrl M. D. Ramasami: May I know
what progress is made in the imple-
mentation of this scheme 'n Madras

State?

Shri K., K. Desal: Still we are in
correspondence’ with the Government
of Madras about the time at which
they will be in a position to take vp
the scheme for introduction.

TURMERIC AND OILSEEDS RESBARCH
STATIONS

*1074. Shri Raghuramaiah: will
the Minister of Food and Agriculture
be pleased to refer to reply to un-
starred question No. 1231 acsked on
the 23rd March, 1954 and state:

(a) when a Turmeric Research
Station and an Oil Sceds Research
Station will be established in Andhra
State;

(b) the names of the places where
these stations will be located; and

(c) the details of the schemes in
both the cases?

The Minister of Food and Agricul-
ture (Shri Kidwal): (a) A scheme to
set up a Turmeric Research Station
has been sanctioned but it has not
started functioning so far.
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An Oilseeds Research Station has al-
ready been set up in Andhra State
with effect from 13th June 1954.

(b) The exact location of the Tur-
meric Research Station is not yet
known. It will, however, be located
in Guntur District of Andhra State.

The Oilseeds Research Station has
been established at Anantapur in
Rayalaseema in Andhra State.

(¢) A statement is placed bn the
Table of the House. [See Appendix
VI, annexure No. 53.]

Shr{ Raghuramajah: So far as the
Turmeric Research Station is con-
cerned, may I know whether the selec-
tion is to be made by an officer of the
Central Government or whether it is
a matter entirely within the discretion
of the State Government?

Shri Kidwal: It is a matter relating
to the Central Government.

Shri Raghuramajah: Since many
months have passed in this matter,
how soon is a decision likely to be
taken?

Shri Kidwal: In the reply given to
the last part of the question put last
time, it was stated that the Station
would start functioning in 1954-55.

INDO-U.S. TECHNICAL CO-OPERATION
PROGRAMME

*1075. Shri Kasliwal: Will the
Minister of Railways be pleased to
state:

(a) whether any global tenders
have bcen invited for the supply of
one hundred broad-gauge locomotives,
two thousand five hundred. (2,500)
metre gauge and two thousand five
hundred (2.500) broad-gauge wagons
which are to be acquired under the
Indo-U.S. Technical Co-operation Pro-
gramme; and

(b) if so, the name of the country
from which the successful tender
has been accepted?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
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Yes, in Washington by the Foreign Aid
Organisation.

(b) This information is not yet
available.

Shri Kasliwal: May I know if it is
a fact that Japan quoted the lowest
tender and the United States of
America quoted the highest tender for
this equipment? *

The Minister of Rallways and Trans-
port (Shri L. B. Shastri): Yes, that is
80.

Shri Kasliwal: May I know if it is
a fact that the supply of this equip-
ment has now been split up between
Japan and U.S.A. in spite of the fact
that Japan quoted the lowest tender,
and it so, is it a fact that because of
the splitting up of this tender, instead
of $20-00 million, the equipment will
cost $27:00 million?

Shri L. B. Shasirl: We are not con-
cerned and we are not interested whe-
ther the rolling stock—locomotives or
wagons—are manufactured in Japan
or US.A. or any other country. We
are interested in the number. The
U.S.A. hag allotted 100 locomotives and
5,000 wagons to us and we are quite
certain that the same number will be
supplied to us—whether they are
manufactured in U.S.A. or any other
country.

Shri Kasliwal: In view of ihe fact
khat the U.S. Congress has not yet
appropriated $7'00 million towards
this equipment, may I know which
country will bear this?

Mr. Speaker: He wants to know
which country will bear the extra
$7°00 million.

Shri L. B. Shastri: The U.S.A. will
bear the cost. It is for them to decide;
we are hardly concerned.

Shri Thimmajah: Under this pro-
gramme, are we getting any ‘streamline’
passenger locomotives?

Shrl Alagesan: These are W.G. type
locomotives, i.e. for goods tmains.
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TICRETLESS TRAVEL

*1076. Shri T. B. Vittal Rao: Will
the Minister of Health be pleased to
to refer to the reply to starred ques-
tion No. 187 asked on the 27th August,
1954 and state:

(a) whether it is a fact that the
expenditure incurred in  connection
with the ‘Special Drives’ for detec-
tion of ticketless travellers is much
more than the amount realised from
ticketless travellers; and

(b) if so, whether the Railway
Board have devised any other means
to prevent passengers travelling
without tickets?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) No.

(h) Does not arise.

Shri T. B. Vittal Rao: Could we
know the percentage of cases of ticket-
less travel detected to the total num-
ber of passengers?

Shri Shahnawaz Khan: We have not
got that percentage.

Shri R. K. Chaudhuri: Is it a fact
that in some railways persons who do
not have tickets get their seats in-
side the compartment whereas per-
sons who have tickets have to go to
the roofs?

The Minister of Railways and Trans-
port (Shri L. B. Shastiri): On the
North Eastern Railway and in Assam
perhaps!

Shri Velayudhan: In order to dis-
courage ticketless travel, is any new
device being employed by Government
after the team has gone to Russia
and come back after studying new
methods?

Shri Shahnawaz Khan: Although we
have not found out any very surpris-
ingly new methods, the thing that we
are doing is to intensify the checks
by the travelling ticket examiners.
We have appointed special rallway
magistrates to travel in trains and to
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inflict very heavy penaltics on those
who travel without tickets.

8Shri Syed Ahmad: May 1 put a
question?

Mr. Speaker: Next question.

TREATMENT OF LEPROSY

*1077. Shri Bhagwat Jha Azad: Will
the Minister of Health be pleased to
state what arrangements have been
made by Government for the treatment
of leprosy under the IL.eprosy Control
Scheme which is included in the first
Five Year Plan?

The Minister of Health (Rajkumari
Amrit Kaur): A statement is laid on
the Table of the House. [See Appen-
dix VI, annexure No. 54.]

Shri Bhagwat Jha Azad: The state-
ment says that the States concerned
have been requested to establish
centres with effect from the 1st July.
May I know which are the State Gov-
ernments which have established the
centres allotted?

Rajkumari Amrit Kaur: I have not:
yet received any information from
the States in spite of reminders.

Shri Bhagwat Jha Azad: Am I to
understand ‘that after the expiry of
three years of the Five Year Plan, not
a single State has opened such centre
for controlling leprosy?

Rajkumari Amrit Kaur: I am not
so pessimistic. We have reminded the
States and I think they will take action
fairly soon.

Shri Dhulekar: Have Government
passed any executive orders to the
effect that all lepers fcund in the
streets be directed to go to certain
asylums or camps for treatment?

Rajkumari Awrit Kaur: No directive
of that kind can be issued by the
Centre. The States have been asked
to see what they can do in the matter.

Shri A, M. Thomas: May I enquire
whether Government have given aid



1261 Oral Answers

to any non-official agencies like the
Salvation Army in ccnnection with
this, and if so, what amount? '

Rajkumari Amrit Kaur: Govern-
ment have given aid to non-official
agencies. 1 have not got the exact
figures, but all pon officlal agencies
are being helped.
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The Deputy Minister of Commun’ca-
tions (Shri Raj Bahadur): (a) Yes.
The accounts upto March, 1954 Sup-
plementary (I) have revealed a profit
of Rs. 76 lakhs on the working of
the Postal Branch, for the year 1953-54

against a deflcit of Rs. 78 lakhs anti-
cipated in the Budget for that year.

(b) The profit is mainly due to
increase in Traffic resulting in larger
sale of stamps, saving in expenditure
on contingencies and npayments for
carriage of mails.
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CENTRAL RICE RESEARCH INSTITUTB

*1080. Shri Sanganna: Will the
Minister of Food and Agriculture
be plcased to refer to the reply given
1o starred question No. 1568 asked
on the 5th April, 1954 and state:

(a) whether the committee ap-~
pointed to investigate the adequacy
or otherwise of the establishment
and equipments in the Central Rice
Rescarch Institute, Cutiack, has sub-
mitted its report; and

(b) if so, whether a copy thereof
will be placed on the Table of the
House?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) Yes.

(b) The report is under considerc-
tion and will be placed on the Table
of the House as soon as decisions on
the various issues recommended are
finalised.

Shri Sanganna: May I know what
are the recommendations of the
Committee? :

Shri Kidwal: They will be published
when the Government decision has
been taken,

Shri Sanganna: May I know the
names of the persons appointed to
serve on the Committee?

Shri Kidwal: Dr. Parija, Vice
Chancellor of the Utikai University is
the Chairman and B. N. Uppal, Agri-
cultural Commissioner, I.C.AR. and
Kalidas Sahney, Agricullural Adviser
in the Rice Research Section of the
Planning Commission, are members.
Shri Viswanathan, 1.A.S., was Secre-
tary. P. G. Salvi was appointed Sec-
retary to the Committee after Viswana-
than was transferred.
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Shri Sanganna: May I know the
probable time when the decision of
the Government will be out?

Shri Kidwai: It is difficult to say
because so many interests have to be

consulted.

shri §. N. Das: May 1 know whether
the Committee has given aay idea of
the amount that may be required for
the implementation of the recommen-
dations?

Shri Kidwai: That will be known
when the Committee’s recommendations
are published.

}TABSAN-MANGALORE RAILWAY LINE

+1081. Shri  Siddananjappa: Will
the Minister of Railways be pleased
to state the progress so far achieved
in the preliminary Survey  Works
undertaken in regard to the Hassan-
Mangalore railway line?

The Deputy Minister of Railways
and  Transport (Shri Alagesan):
" Field work of the Traffic Survey is
practically over. )

90 per cent. work on the Prelimi-
nary Engineering Survey in the
Plateau Section between Hassan and
Sakleshpur has been  completed.
The photographs of the aerial sur-
vey have just been received for fur-
ther examination. 80 per cent. of the
Reconnaissance work on the Mangalore-
Sakleshpur section has bcen done.

Shri Siddananjappa: May I know,
Sir, if final location survey is also in-
cluded in the present work?

Shri Alagesan: That will come luter,
Sir.

Shri Siddananjappa: May I know if
there is any reneral scheme for the
future railway developmentj of this
area and, if so whether this present
proposal forms opart of it?

Shri Alagesan: We are considering
the advisability of extending the scope
of the traffic survey covering the entire

389 L.S.D.
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Malnad area and the General Manager
of the railway concerned has been
advised accordingly.

Shri Basappa: May 1 know whe-
ther the opening of this reilway line
is intimatelyr connected with the
development of backward areas of
Malnad and whether it is also true
that the hon. Minister of Food and
Agriculture, Shri Kidwai inaugurating
the Malnad Conference a few months
back has assured that the development
of the Malnad area will be the first
duty of the Government?

Shri Alagesan: The construction of
the line will go a great way in the
development of the Malnad area.

AIR SERVICES

*1082. Shrimati Kamlendu Mati
Shah: Will the Minister of Communi-
cations be pleased to state:

(a) whether it is a fact that the
standard of the Air Services in the
matter of cleanliness, food and other
passengers’ comforts lhas considera-
bly deteriorated since the nationaliza-
tion of the Air Lines; and

(b) if so, the steps that Govern-
ment propose to take to restore the
pre-nationalization standards in these
services? .

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) No,
Sir. I might however add that with
the prospect of nationalisation, several
of the air companies prior to the 1st
August, 1833, did not consider it worth-
while incurring expenses on timely re-
placement of furnishings etc. in air-
craft.

(b) The Corporation has been renew-
ing the furnishings and has also
placed orders for new cabin equipment
providing for better comfort Ao the
passengers.

Shrimati Kamlendu Mati Shah:
Dvues the Government propose to have
any responsible officer to check up by
periodical surprise visits the condi-
tions of the aircraft or the services
rendered to the passengers thereof?
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Shri Raj Bahadur: We have been
heir to certain unavoidable conditions
which have come down to us from the
companies. They did not undertake
repairs or replacement of furnishings
etc. for a long time because of the im-
pending nationalisation. We are going
to replace them gradually; we cannot
do that all at once.

Shrimati Kamlendu Mati Shah: Is it
proposed that a book of suggestions is
to be maintained and that suggestions
from the travelling public should be
carefully looked into?

Shri Raj Bahadur: They are being
looked into wery respectfully.

Shri Karni Singhji rose—

Mr. Speaker: Whai does he want
to ask?

Shri Karni Singhji: I wanted to put
the very same question.

RAILWAY BRIDGES IN AsSSAM

+1083. Shri K. P. Tripathi: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that dur-
ing floods in Assam, there is not
enough drainage channel left under
the Railway .bridges and culverts for
water to flow out;

(b) whether this is one of the
causes of the numerous breaches on
the Railways and trunk roads: and

(c) the steps, if any, that are pro-
posed to be taken to remove this
drawback?

The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) This
may have become so in some cases
as, due to deforestation and conse-
quent heavy soil erosion, the beds of
many rivers have risen, reducing the
waterway through bridges and in-
creasing the high flood levels gene-
rally.

(b) It may be a contributory cause
but further detailed examination is

necessary.
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(c) A joint investigation by the
North Eastern Railway and the West
Bengal Irrigation Department with the
assistance of the Hydraulic Research
Station is being arranged.

Shri K, P. Tripathi: May I know
whether there was any survey conduct-
ed before these lines were laid in this
part of the country?

Shri Alagesan: Is he referring to
the Assam link or what?

Shri K. P. 'Tripathi: The Assam link
plus the entire area which is Assam.

Shri Alagesan: There was a previous
question also. Generally surveys are
conducted before the construction of
any line. But, the House is well
aware of the circumstances under
which the Assam railway link had to
be constructed. Even so, my informa-
tion is that no damage has occurred to
any major bridge on the newly cons-
tructeq Assam link. Damage occurred
to three important bridges on the old
portion of the Assam main line.

Shri K. P. Tripathi: May I know
whether there are figures to show that
during the last flve years how many
times there have been breaches in
this line and for what periods there

~ have been obstruction to traffic?

Shri Alagesan: Sir, it i{s an unfortu-
nate fact in that region. But the
whole question is being tackled by
the Centre as well as at State level
In the previous years also there have
been breaches and hold-up of traffic
for a considerable time. This year
also the major breaches can be closed
only by the end of October.

Shri K. P. Tripathi: May I know if
it Is proposed to set up a Committee
of Enquiry in order to find out whe-
ther the number of culverts are suffi-
cient for the Aurposes of draining
water in this area?

Shri Alagesan: In answer to part
(c) of the question, we have already
said that a joint investigation by the
North Eastern Railway and the West
Bengal Government is intended.
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RECLAMATION OF LANDS IN THE PUNJAB

*1084. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the area of land reclaimed and
jungles cleared so far by the Central
Tractor Organisation in the Punjab;
and

(b) how much land is at the dis-
posal of the Central Governmeat
there at present?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) 13,521 acres
have been reclaimed. No jungle
clearance has been carriedq out by the
Organisation in the Punjab.

(b) There is no land at the disposal
of the Government of India for recla-
mation purposes.

Shri D. C. Sharma: May I know if
the hon. Minister has the break-up of
these figures, so far as the different
districts of the Punjab are concerned?

Shri Kidwai: I have not got any
break-up, because the work was done
by the Punjab Government.

Shri D. C. Sharma: May .I know if
the Government has taken any parti-
cular care about those districts where
there is the question of erosion?

Shri Kidwal: We have asked for in-
formation.

RAI1LWAY OFFICFRS DELEGATION TO U.S.S.R

*1085. Shri Gidwani: Will the Minis-
ter of Rallways be pleased to state:

(a) whether it i{s a fact that a de-
legation consisting of officers of the
Indian Railways visited Soviet Unfon
to study the working of the Russian
Railway system;

(b) if so, whether the delegation
has returned and submitted its re-
port; and

(c) the nature of the
submitted?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Yes, Sir. .

report, if
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(b) and (¢). The Delegation re-
turned to India on 20th August, 1954
ang@ submitted an interim report. The
final report is under preparation.

Shri Gidwani: Can the Government
give us any recommendation that has
been submitted by the Delegation
regarding the removal of conges-
tion in the trains and the stop-
page of ticketless traffic and the pro-
vision of sleeping berths in third class
compartments?

Shri Alagesan: Certain interim re-
commendations made by the Delegation
relating to the provision of sleeping
berths in third class compartments
have been accepted and the details
are eing worked out.

Shri Alva: In view of the grave
railway accident that has occurred
only yesterday where the valuable
lives of several students were lost, has
the Government seen the observation
made by the Delegation that the most
striking thing about the Soviet Rail-
ways is their magnetic and automatic
locking arrangements and conirols
about collision and when dov Govern-
ment mean to fulfil these recommenda-
tions in the report?

Shri Alagesan: All the recommenda-
tions of the Delegation will be gone
into and whatever remedies are possi-
ble will be adopted.

Short Notice Question and Answer

MOVEMENT OF FooODGRAINS IN Froop-
AFFECTED AREAS

S.N.Q. No. 12. Shri P. G. Sen: Will
the Minister of Ral!ways be pleased
to state:

(a) whether it is a fact that the
toodgrains booked at Katihar on the
13th August 1954 reached Sonaili (a
distance of 11 miles) after 4 days
despite the fact that the rallway
authorities concerned were requested
for the speedy movement of foodgrains
to the flood-affected areas;

(b) if so, the reasons therefor and
the action taken against the officials



1269 Oral Answers

responsible for the delay in despatch
of the loaded wagon; and

(c) whether any instructions have
been issued for expeditious movements
of foodgrains etc. by Railways to the
flood-affected areas?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
and (b). One wagon containing food-
grains booked from Katihar to Sonaili
on the 13th August reached destination
on the 17th. Of the 39 wagons of
foodgrains for flood-affected areas
despatched from Katihar  during
August, this was the only one which
suffered detention in the Katihar Yard
which holds over a thousand wagons
at a time. The matter has been taken
up with the two members of the yard
staff responsible for it.

The local Railway authorities were
not approached by any one for the
expeditious despatch of this or any
other wagon but the North Eastern
Railway administration, on their own,
had issued general instructions, to
ensure the most speedy transit of
wagons containing traffic for the flood-
affected areas.

(¢) Yes.

Shri P. G. Sen: May 1 know whe-
ther the instructions were givesr be-
fore the incident or after it?

Shri Alagesan: These instructions
were given much earlier; in fact, they
were given on the telephone and then
confirmed by telegram.

Shri P. G. Sen: Is it a fact that the
General Manager of the North Eastern
Railways was approacheg by the S.D.O.,
Katihar and Shri Sukh Dev Narayan
Singh, M.L.A. at Sonaili station for
the expeditious movement of the food-
grains on the 31st July 19547

Shri Alagesaa: I huve no  inforinu-
tion on the question whether a parti-
cular Member of Parliament or cther
person approached the General Mana-
ger.
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Shri P. G. Sen: The hon. Minister
visited the area in connection with the
opening of Moolganj line and it was
probably on the 1st and then I myself
approached the D.T.S. for this pur-
pose..

Shri Alagesan: 1t is no question.

Shri P. G. Sen: My point is how he
says that the authorities were not
approached.

Mr. Speaker: The hon. Member says
that he approached the Railway autho-
rity and wants to know whether it is
not a fact.

Shri Alagesan: My point is that the
authorities were not approached.

The Minister of Railways and Trans-
port (Shri L. B. Shastri): The report
which we have received from the
General Manager is that no one ap-
proached them and, therefore. we
depend upon the reply received from the
Genera] Manager.

Shri L. N. Mishra: Are Government
aware of the fact that a number of
wagons containing clothes and grains
sent from Bombay for Jhanjharpur for
distribution to the people in the
flood-affected areas did not reach the
area even after the lapse of 22 days?

Shri Alagesan: 1 haveé no informa-
tion on that point, but I may inform
the hon. Member that on a request
from the Bombay Citizens’ Famine
Relief Committee, the Railway Board,
as a special case, agreed to grant free
transport by parcel or passenger trains,
for three wagons or vehicle loads of
wheat, flour, fried rice and@ other food-
stuffs from Bombay, but I do not know
anything about what the hon. Member
is referring to. These are the instruc-
tions issued by the Railway Board.

Pandit D. N. Tiwary: Is the hon.
Minister aware that the railway autho-
rities do not do anything or take any
action but simply say that steps are
being taken, and is he aware that no
action is being taken on any repre-
sentation made to them?
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Shri Alagesan: 1 would very res-
pectfully deny the allegation.

Shri L. B. Shastri: I might add one
sentence. 1 received a telegram from
the Chief Minister of Bihar—I got it
only a few days ago—and he has ex-
pressed complete satisfaction with
the work done by the North Eastern
Railway especially, in regard to the
movement of foodgrains and other
commodities in that area.

WRITTEN ANSWERS TO QUESTIONS
e amet afw
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The Minister of Food and Agriculture
(Shri Kidwai): Complete statistics of
the area of Forest lands during the last
10 years in various States, are not
available. On the basis of available
data there does not appear to be any
declining tendency of Forest areas
visible in any State.

RAILWAY APPRENTICES AND MECHANICS

*1056. Ch. Raghubir Singh: will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that the
Railway Board appointed a  Com-
mittee in November 1852 to review
the existing facilities for theoretical
and practical training to apprentices
and mechanics etc.;

(b) if so, the names of the Mem-
bers of that Committee;

(¢) whether the Committee has sub-

mitted its report; and
(d) what are its main recom-

mendations?
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The Deputy Minister of Rallways
and Transport (Shri Alagesan): (a)
Yes, Sir.

(b) A statement is laid on the Table
Qf the House. [See Appéndix VI,
annexure No. 55.]

(¢) and (d). The Committee is
expected to submit the report very
shortly.

THEPT OF TELEPHONE CABLES

*1061. Shri 8. C. Samanta: Will the
Minister of Communications be
pleased to state:

(a) whether it is a fact that some
tclephone cables were stolen recently
from underneath a Central Calcutta
Street;

(b) if so, when;

(c) how many and for how much
time the connections were out of
order;

(d) whether any investigations have
been made; and

(e) if so, what are the results

thereof?

The Deputy Minister of Communica-
tions (Shri Raj) Bahadur): (a) Yes.

(b) 25th June, 1954.

(c) 172 telephone connections were
put out of order. They were set right
in one to two days.

(d) The police have made investiga-
tions.

(e) The results of the investigations
are awaited from the police.

PLANTATIONS LABOUR AcCT

*1065. Shri V. P. Nayar: Will the
Minister of Labour be pleased to
state whether Government propose
to assist by way of subsidies the small
proprietary plantation estates, so that
they are in a position to implement
the provisions of Plantation Labour
Act, 19517

The Minister of Labour (Shri K. K.
Desai): No, Sir.
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TICKETLESS TRAVEL IN 1953-54

*1066. Shri Balakrishnan: Will the
Minister of Railways be pleased to
state the amount lost to Govern-
ment due to ticketless travelling in
the year 1953-547

The Parliamemtary Secretary to the
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